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(b) the names of the State. where 
this Board will function? 

The Mlni.ter of Irrlcatlon ud 
Power (Dr. K. L. Rao): (a) A Flood 
CO!ltrol Board ha.. been comrtituted to 
ensure integrated planning, unified 
control and direction for speedy c :'0-
cutioo of flood control works in Delhi 
and its contiguous art'as of Punjab 
and Rajasthan. 

(b) The States of Punjab, Rajasthan 
and  Uttar Pradesh and the Delhi 
Administration are represented on this 
Board. The Board will deal with the 
flood and drainage problem in Delhi 
and its adjoining areas. 

EnQuiry Into Mundhra'. BOldin .. In 
V.1t. 

14.0. Shri Dhnlcshwar Meena: WIll 
the Minister ot FinaBce be pleased to 
state: 

(.) whether it i. a fact that Shri 
Har! Dos Mundhra has got holdini 
worth £ 10 lakhs in London in respect 
of wh::h an enquiry was held by the 
Company Law Administration and 
Enforcement Branch with the help ot 
Sc'Otland Yard; 

(b) if so. how much expenditure 
hilS been incurred on the enquiry; and 

(c) with what result? 

The Minister d Finanoe (Shrl T. T. 
Krlshnamacharl): (a) to (e). The 
matter is under investigation at pre-
sent and it would not be desirable to 
disclOSe any information about this 
case at the present stage. 
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CALLING ATTENTION TO MAT-
'rImS OF (i~  PUBLIC IM-
PORTANCE 

(i) ACCIlIl';NT ON RAILWAY 

NEAR SITAMAIUU 
BKlDCl>: 

Shri P. R. CIlllkraverti (Dhanh:.d): 
call the attcut ion of the Muusler of 
RuilwilYS to the following matter ot 
urgl:ni public lmporinncc and I re-
qu(';;t that hp may make a stut(!rnent 
theroon:-

"The reported death ot tour 
pcn;.ons and injuries to others as 
a rc,ul t of being knocked down 
b:. a pa.:;senger tr<.lin on a bridge 
over ilw river Bllgmati on lhe 
9th November, 1965.". 

'file Minister ot Siale In the Min.-
try of .IColilways (Dr. Ram Subhar 
SiDlrh): On tho morniz:g of -11-1~65, 

at about 6.30 hrs. " largo number of 
perGons proce('ding to the Kurtilc 
Purnima Mela were trespassing over 
the railway bridge No. 91-A ,itualed 
at Km. IJU3-4 bclwf'cn Dhang and 
Bairagnia stations on Darbhanga-Nar. 
k:::tiatanj ~ tion of North Eastern 
Ji a~'. At t .......... lt time train No. 101 
Up r han~3-Nar .tia .ni Pa".n-
ger appro::t"hed the bridge. Nine of 
the trr:5paSgers who could n(lt get 
clear w('re run Over. Of these. four 
were ki!led and five othen sC!riou.sJy 
in u~. . 

The> driver or the trAin on arrival at 
Bairagnia reported Ih" inrid"nl at 
6.45 hro. Shortly thereafter a mob of 
people collected at the atatlon and 
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assaulted the driver, the guard and 
Ull' station staff. The driver sus.tain-
-t'd serious in ur ~.  and ~o e railway 
~'o (, 't  waR damaged. 

The Government Railway Police 
anu the civil Huthoriti("s uf Sitamarhi 
Sub Division were advised. A party 
of Governme-nt Hailway Police arriv-
('d at the sitt• at 9.45 hrs. About an 
hour later, the Sub Divisional Officer 
ilnd the Asstt. Superintendent of 
Police of the district also arrived at 
thl' site. 

The injured persons were brought 
to Bairagina and the lora I railway 
rim tOr attended to them. Therea!ter 
th~ in,lured persons mcluding the rail-
wn,v driver were taken to Sitamarhi 
Ci\'il Hospital fOr furthE'T treatment. 
One or th(, injured er~ons expired on 
t 11(' morning of 10-11-65. 

It i~  reported that th{· police havt' 
a 'r 's~ '  eight PPr501'l,s for indulging 
in violl"nC'e and Url' conducting inver;-
tigutions. 

Shrl P. R. Chakraverti: May 1 know 
wh(lther any provision has been made 
for e.l' oratiu a ent~ to tht· people 
nlTl"cted by thL" llC'cident? 

Dr. Ram Su h.~ Singh: We h"ve 
a.ppointed a r':mmittee of senior offi-
cers, and on receiving their report, we 
shall nct according to that. 
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Shrl P. C. Borouall (Sibsagar): May 
know whether It is not a rule that 

speed restrictions are to be observ-
ed by the crew of the engine when 
pa.ring over a bridge? 

Dr. Ram Subllar 8..,1l: Yes, the 
l"Ule is there and It is being observed 
and it has been observed. 
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RE: CALLING-ATIENTlON-NO'I1CL 
(QueTll) 

Mr. Speaker: We shall now takE 
up yesterday's calling-attention notice. 
Now, Shri Itari Vishnu ltamath. 
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